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Petition(s) for Special Leave to Appeal (Crl) No(s).10164/2013

DI NESH PRATAP S| NGH Petitioner(s)
VERSUS
STATE OF U. P Respondent (s)

(Wth appl n(s) for stay,exenption fromfiling c/c of the inpugned
order,permission to file additional docunents and office report)

Date: 24/01/2014 This Petition was called on for hearing today.

For Petitioner(s)
Ms. Liz Mathew, Adv.
M. Griraj Subramani am Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Await return of notice.
List the matter on 17. 4. 2014.

| | | (SUNI L THOMAS)
| my | | Regi strar



